
HIGH COURT OF MEGHALAYA, SHILLONG
a giRI

Cases Listed for Mediation on 15.06.2026

MEDIATION CASES

Sl.
No.

High Court I Original
Mediation ' Case
File No. No.

Parties
Name

Petitioner's Respondent's
Advocate Advocate

Name of
the

Mediator
Time Mode Room

Shri
Jhonny

Marboh Vs.
State of

Meghalaya
& Ors.

1
HCM/SMD-
2.0/31/2026

WP (C)
No. 221
of 2023

Mr. S. A
Shiekh; Mr

L. N
Arengh

Mr. A. H. b Shri K. J
Kharwanlang Lyngdoh

11 :30
AM

Video
Physical Conference

Room

WP (C)
No. 586
of 2025

Shri Rowell
M. Sangma
Vs. State of
Meghalaya

& Ors.

2 HCM/SMD-
2 .o 1 AT 1 '2026

Mr. P. T
Sangrna

Mr. A. H. i Shri A
Kharwanlang , Syiemiong 1 S : 0 P h y s i c a 1

Annexe
Building



HIGH COURT OF MEGHALAYA, SHILLONG
MEDIATION CAUSE LIST

Cases Listed for Mediation on 20.06.2026

MEDIATION CASES

SI.
No.

High Court Original
Mediation Case
File No. , No.

Parties
Name

Petitioner's Respondent's
Advocate Advocate

Name of
the Time

Mediator
Mode Room

SmU.
Najmina
Begum &i

Ors. Vs.
State of

Meghalaya
& Ors.

Ms. Z. E
Nongkynrih
Mr. A. H

Kharwanlang
Ms. E. B
Passah

1
HCM/SMD-

2 .o 1 Tl 1 '2026
WP (C)
No. 293
of 2025

Ms. E
Paj uh

Dr. M
Kharshiing

1 :30
PM

Video
Physical Conference

Room


